27 Papers Laid
copy of the Annual Report (Hindi and
English versions) »f the Bharat Electronics
Limited, Bangalore, for the year 196-69
along with the Audited Accounts and the
comments of the Comptroller and Auditor
General thereon, under sub.section (1) of
section 612A of the Companies Act, 1906,
[Placed in (tbhrarry  See No. LT-2912:70].

Notlfication Under Customs Act

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI P. C.
SETHI): 1 beg to lav on the Tahle a copy
each of the foliowing Notifications (Hindi
and English versions) under section 159 of
the Customs Act, 1962 :

(i} G.S.R, 322 published in Gazette
of India dated the Ist March,
1970,

{ii) G.S R. 323 published in Gazeite
of India dated the Ist March,
1970,

(i) G S.R. 324 published in Gazeite
of India dated the 1st Moarch,
1470,

(ivi G S.R. 325 published in Gazette

of Indin dated the I1s1 March,

1970,

G.5.R. 326 published in Gazette

of India dated the 1st March,

1970.

(vi) G.S.R. 327 published in Gavsette
of India dated the Ist March,
1970.

(vii) G S.R. 328 published in Gazette
ot India dated the Ist March,
1970.

(viti) G S.R 329 published in Gazelte
of India dated the 1st March,
1970.

(ix) G.S.R. 330 published in Gazetle
of India dated the Ist March,
1970.

ix) G.S.R. 331 published in Gazette
of India dated the 1st March,
1970.

(xit G.S R. 332 published in Gazette
of India dated the lst March,
1970.

(xii) G.S.R 333 published in Gazette
of India dated the Ilst March,
1970,

w
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(xiii) G.5.R. 334 published in Gazette
of India dated the lst March,
1970,

{xiv) G.S.R. 335 published in Gazette
of India dated the Ist March,
1970.

fevi G.S.R. 336 published in Gazette
of India dated the 2nd March,

1970. | Placew in Lib ary. See
MNo. LT-2913;70]

Report of Laud Acquisition Review
Committee

THE M:NISTER OF STATE IN THE
MINISTRY OF FOOD, AGRI ‘ULTURE,
COMMUNITY  DEVELOPMENT AND
COOPERATIUN  (SHRI  ANNASAHIB
SHINDE) : Ibeg to lay on the Table a
a copy of the Report o! e Land Acquisi-
tian  Review Committec on the Land
Acquisition Act, 189, | Plgred in Library.
See No. LT-2915/70).

Natitication Under Industries (Develop-
ment Regulation Act 1951

dafie s gmET ¥ gg-aef
(=t Tr #w%) : swe gFEw, F gt
(favra 7 fafqoma) ofafrg, 1951
H AT 8% FY ITHTT (2) F et
garq  feafar, Afan ove dardeafor
ot fafare mfesdr (wers), ¥
SA & A T yfgg=Ar a=qr o wYo
835 (feft ur #S AorOa) #roow
afq awr-uzs 9% AT §, AN foqiw 28
wTadt, 1970 & 917A & TWATT H wr-
forr g‘f oY | [Placed in Library. See No
LT—2914/70)

13.17 brs.
COMMITTEE ON PRIVATE MEMBERS'
BILLS AND RESOLUTIONS

Fifty-nloth Report

SHRT SWELL (Autonomous Districts) :
Sir, I beg to present the Fifty-ninth Report
of the Committee on Private Members' Tilt:
and Resolutions,



